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Title: Regarding Question of Privilege, Mr. Speaker gave his rulings
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SHRI DAYANIDHI MARAN (CHENNAI CENTRAL): I have raised

a privilege issue.
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SHRI DAYANIDHI MARAN: This is a privilege of not a Member. It is

of the House. I am raising this because the privilege of this House has

been violated. ...(Interruptions) We have already given a notice. This is

not of a Member but of the House.
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SHRI DAYANIDHI MARAN: Sir, I am not talking of the privilege of
the Member. I am talking of the privilege of the House. The House
should be informed. ...(Interruptions). All 1 am saying is that I am

raising this ... ... (Interruptions)
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SHRI N. K. PREMACHANDRAN (KOLLAM): Speaker, Sir, there is

a point of order. ...(Interruptions)

HON. SPEAKER: There is no point of order during ‘zero hour’.
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